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Review of working of Bharat Shiksha Kosh 

*85.SHRI R.P.GOENKA: 

SHRI ABU ASIM AZMI: 

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether Government have set up a Bharat Shiksha Kosh to make it a 

sole authority to receive and disburse funds donated by alumnus to their alma 

mater in India. 

(b) whether Government have reviewed the working of the Bharat 

Shiksha Kosh; 

(c) if so, the result thereof; 

(d) whether it is also a fact that due to such interception by Government in the 

flow of funds to IITs and IIMs, the wishes of the donors are not honoured and 

the donors are becoming hesitant to further donate; and 

(e) if so, the steps taken to allay the fears of the donors, especially the 

N.R.I's and also to clarify the role of Government in utilising these 

contributions? 

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN 

RESOURCE DEVELOPMENT (DR. VALLABHBHAI RAMJIBHAI 

KATHIRIA): (a) to (e) A Statement is laid on the Table of the House. 

Statement 

(a) to (e) The Bharat Shiksha Kosh has been constituted as a registered Society 

registered under the Societies Registration Act, 1860 to mobilize extra 

budgetary resources for educational development. The Kosh was 
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launched on 9th January, 2003 during the celebrations of the Pravasi 

Bharatiya Diwas. The Government has made a one time contribution of Rs. 

1.00 crore to the Kosh. 

Instructions were issued on 21.2.2003 that all the institutions/ 

Autonomous bodies/Public Sector Undertakings under the Department of 

Secondary and Higher Education and the Department of Elementary 

Education and Literacy, which receive donations/grants from any external sources 

(other than Government support) for educational and research activities, shall 

get such donations/grants routed through the Bharat Shiksha Kosh. The donors 

would be requested to make such contributions to the Bharat Shiksha Kosh, which 

would, in turn, provide support for the activities as decided by the Kosh in 

consultation with the donor. 

The Kosh will fulfil the desires of the donors in utilising their contributions with 

accountability and as per their wishes. The Kosh permits sponsorships, under which 

any organisation or individual can become the sponsor (s) of the educational 

development of a particular village, town, city or of a school, college or even a 

single child through the payment of a specified amount. A school or college or 

any other institutions or even a building or block thereof may be named after the 

sponsor on payment of a prescribed amount. Chairs, prizes, scholarships and 

research projects in educational institutions could also be instituted in the names 

of the sponsors. 

In view of the above, there is no reason for any misgivings on the part of the 

donors that their wishes would not be honoured. The affairs of the Kosh are 

reviewed in the meetings of the Board of Governors. 
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�- :���� �� �� ��+�� &�)1�2 
 

DR.KARAN SINGH: Mr. Chairman, Sir, I would like to say that this 

move is highly objectionable because it seems that we are moving from a 

liberal to an illiberal society, from an open to a closed society. Nowhere in 

the world, in any democratic country, is it mandatory for all donations to go 

through an official Kosh. Why should it be? Academic is open for the world. 

Around the world, you have growth of institutions of IITs and of IIMs. Who 

has authorised the Government of India to issue instructions that all 

contributions that come into educational institutions must come through the 

Kosh? Why should it come through the Kosh? And not only that, Mr. 

Chairman, Sir, there should be instructions again that nobody can send a 

Professor out to another University. Nobody can invite a Professor without 

the sanction of the Ministry. Is some Under Secretary in the Ministry going to 

sit down and dictate to the Jawaharlal Nehru University, or, the Chennai 

University whom it is to invite? Sir, this is an extremely dangerous move. I 

would submit for your consideration that we need to have a proper discussion 

on this. Otherwise, the doors of our society are closing, and we are 
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becoming a closed and manipulated society. 
 

!�. �0""�1 �����"�1 $������ :	���4 ������ 	ह��, �"��" �� 
I�� ��J ��&� �ह� ह�2 �� �% 1���	�� )��� )&-�� ��% �+:�4 � 8" 
...(*�����).... 
 

!�. $45 	
ह :7����� ह� �"2 )� �	��2 
  

�� 
"���� :	���4 	+W4 	ह��, .��� &� �H� /T�� ह� �ह ��O4 
	ह^�� #� ह�2 ���%) .� ���" ह� &��� 	9 .1� ���4 �	 �� �" 00V �"�s+ 1�2 
 

!�. $45 	
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and makes it optional&� ��� 	� ���� 0�ह� �ह ��� 	� ��, ह T4� ह�2 %���� /gह*�� 
7����� �" �%� ह� ��� 	� ����2 ह �ह-� ह4 .�P�&�� ह� 8" ��4 :�4��" �ह� 
�"�1� �� ��� ��  %�12 ...(*�����).. 

SHRIS. VIDUTHALAIVIRUMBI: We can have a detailed discussion 

on this issue ...(*�����).... 
 

!�. �0""�1 �����"�1 $������ : 	���4 ������ 	ह��, 	9 )� 
�%��"�O�� �� �"�� 0�ह +1� �� ह ��J 7����� �ह� ��� 1� ह�, ह �� �R��% 
ह�, �� �% 1���	�� )��� �+:�4� � ��  �%) ह ���U�� ���� 1� ह�, ���4 ��J 
������ �+:�4� � ��  �%) 8" ��J ��CO O����� ��  �%) ह �'�%�"4 �ह� ह� 

Centrally Sponsored environment projects in Assam 

*86. SHRI DWIJENDRA NATH SHARMAH: Will the Minister of 

ENVIRONMENT AND FORESTS be pleased to state: 

(a) the details of Centrally Sponsored environment projects launched in the 

State of Assam during the last three years; 

(b) the total amount provided by Government for this purpose duirng this 

period; 

(c) the details of the achievements made in this regard; and 

(d) the details of such projects proposed to be launched in the State during 

the Tenth Plan? 

THE MINISTER OF ENVIRONMENT AND FORESTS (SHRI T.R. 
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